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SHRI K. MALAISAMY (RAMANATHAPURAM): Sir, | have given a notice on all-India transporters' strike.

MR. SPEAKER: | have seen your notice and on this, the Minister is going to make a statement tomorrow. At that
time, | can say what can be done about it.

...(Interruptions)
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...(Interruptions)

SHRI SHIVRAJ V. PATIL (LATUR): Sir, the transporters' strike is causing concern to all of us. We are going to give
a notice of the Calling Attention Motion. If the Minister gives a statement in reply, at least four Members can put
questions. Otherwise, it is not allowed to ask for clarifications in this Housea€; ...(Interruptions)

St IwAfieTer AT | TeNeT HEled, &9 AVl BT $H WaTe UR FiferT 7Y A 8, 99 foran S|

SHRI K. MALAISAMY : Sir, there has been an incalculable damage and irreparable loss due to the transporters'
strike. On an average, there is a loss of about Rs. 30,000 crore per day. The magnitude of the issue is so much and
the Minister is saying that he is negotiating with the lorry owners and truckers. The point is, the Government should
be pretty serious to settle the issuea€|...(Interruptions)

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, | have also given a notice on this matter.

MR. SPEAKER: Shri Radhakrishnan, only on your notice, | have requested the Minister to make a statement and he
is going to make a statement tomorrow.

...(Interruptions)



SHRI K. MALAISAMY : Merely saying that negotiations are going on is not enough. The Prime Minister must take
cognizance of this and the matter should be settled. The Minister should come and say about the progress made in
the negotiations. There should be some progress in the matter. He should tell about the steps that he is going to
take..&€, (Interruptions)

SHRI E. AHAMED : Mr. Speaker, Sir, | am very sorry. 8€| (Interruptions)

MR. SPEAKER: Only Shri E. Ahamed's speech will go on record and nothing else will go on record.
(Interruptions) *

MR. SPEAKER: Hon. Members, please sit down.
...(Interruptions)

3eUE Heled : §9 3nud agd @ie R 81 amg afdd

SHRI E. AHAMED : | would like to bring to the notice of the House the same matter raised by Shri Kirit Somaiya and
hon. Shri Shivraj V. Patil here, that is

* Not Recorded.

about truckers strike. They have taken the people for ransom. This is anti-national. It has affected every sphere of
life. The people of Kerala — which is dependent on other States for items like vegetables — are put to great
hardship. ...(Interruptions)

MR. SPEAKER: This issue is already over. | asked another hon. Member not to speak on this issue.
...(Interruptions)

MR. SPEAKER: You can speak when the Minister makes the statement.
...(Interruptions)

SHRI E. AHAMED : It has become difficult for the common man to meet both the ends meet. If the Government
keeps on just talking and talking, then why are you having all these laws? Why are you not taking any action to
protect the interests of the people? The Government cannot function like that, soft peddling the matter. It is a very
serious issue. The people are agitated. The Government should arrange vehicles for the movement of vegetables
and other essential commodities. | hope the Minister will come today itself and will make the statement and will take
the House and the Members into confidence.



